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The learned counsel

to withdraw the application withfliberty to move
this forum in case his grievance remains unredresjsed. |
Accordingly the application is closed as with-

drawn with liberty to the
forum in accordance with
rievan

incage hi rema

Judicial Member
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Miss. Asha PV-for applicant. |
~ Mr, PV Madhavan Nambiar-for responknts,

-~

-for the applicant wishes

applicant to move this
law and if so advised,
ins unredressed, .
(s.P.Mukerji)
Vice Chairman
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(Order Hon'ble W)
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